
HIGH COURT OF DELHI 
Sher Shah Road 

New Delhi-1 10503 
Oft. : 23387989 
Fax: 230'73485 

1/ 
No. ICPCIDHC12018 
Dated 20.12.2018 

To . (" .~' 

-Y' The District & Sessions Judge (HQ), Tis Hazari Courts, Delhi. 
2. The District & Sessions Judge (North-West), Rohini Courts, Delhi. 
3. The District & Sessions Judge (South), Saket Courts, Delhi. 
4. The District & Sessions Judge (South-West), Dwarka Courts, Delhi. 
5. The District & Sessions Judge (West), Tis Hazari Courts, Delhi. 
6. The District & Sessions Judge (North), Rohini Courts, Delhi. 
7. The District & Sessions Judge (South-East), Saket Courts, Delhi. 
8. The District & Sessions Judge (East), Karkardooma Courts, Delhi. 
9. The District & Sessions Judge (New Delhi), Patiala House Courts, Delhi. 
10 .. The District & Sessions Judge (Shahdara), Karkardooma Courts, Delhi. 
11. The District & Sessions Judge (North East), Karkardooma Courts, Delhi. 

Dear Sir/Madam, 

This is in respectof letter No.321RGIDHC/2018 dated 11.10.2018 whereby the District & 
Sessions Judges were directed to send daily reports of final disposal of cases by each court in 
their respective district to the High Court of Delhi in Excel &'heet on the mailing. address i.e, 

rv.dhc@nic.in. Recently, the Hon'ble Supreme Court of India has operationalized District Court 

Monitoring System (DCMS) which is a web based application developed for accessing the 

performance of each Judicia] Officer on daily basis. The reports received from the District 

Courts indicate that District & Sessions Judges are regularly uploading the requisite information 

on DCMS by using their respective Login IDs. 

In view of this, Hon'ble the Chief Justice has been pleased to direct that daily disposal 

reports are no longer required to be mailed at.the earlier specified mailing address. However, the 

District Courts shall continue to comply with the mandate of DCMS. 
t?erz.p.. d/J I" 

Yours sincerely, 

~ (Dinesh Kumar Sharma) 
Registrar General 
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I Forwarder 'r information to: . r/ I . 

1. All fficers of DHJS and DJS, Central District, Tis 1 Iazari Court, Delhi. 
2. e In-charge, R & I Branch, Central District, Tis Hazari Court, Delhi tor 

Uploading on LAYERS. 
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Link Officer n-Charge (Judicial) 

For District & Sessions JUdgc(HQs) 
Delhi ' 
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